
CB-II (CPL) No. 2Z 

COMMITTEE 
ON 

PAPERS LAID ON THE TABLE 
(1988-89) 

(EIGHTH LOK SABHA) 

TWENTY-SECOND REPORT 

(Action taken by Government on the recommendationsl 
observations of the Committee on Papers Laid on the 
Table, made in their Fifteenth and Sixteenth Reports 
(Eighth Lok Sabha). 

LOK SABRA SECllET.uu4T 
NEW DELHI 

November, 1988/Karti/ca 191" (8) 

PNe : Rs I 2-00 

) 



cONTENTS· 

CoMPOSITION OF THE CoMMlTI'EE 

IN'rRODVcnON . 

REPoRT Action taken by Government on the recommendations/observations 
made by the Committee on P.iJ.POrS Laid on tho Tablo in their Fif
teenth and Sixteenth Reports (Eighth Lok Sabha) 

ApPENDIX Statomen·ts showing Action taken by Government on tho recom
mendations/observations of tho Committoo on Papers Laid on tho 
-Table contained in thoir-Fiftocnth and Sixteenth Reports (Ei&Ilth 

(iii) 

(iv) 

Lok Sabha) 1 



PERSONNEL OF THE COMMl'rI'EE ON 
PAPERS LAID ON THE TABLE 

(1988-89) 

L Prof. Nirmala Kuman Shaktawat-Chra.irperson 

2. Shri Sarfaraz Ahmad 

3. Shri P. Appalanarasimham 

4. Shri Prataprao B. Bhosale 

5. Shri V. Kishore Chandra S. Deo 

6. Shri Tarun Kanti Ghosh 

7. Shri Mohan Lal Jhik.ram 

8. Shri Nirmal Khatri 

9. Shri Kinder Lal 

10. Shri G. I. Patel 

11. Shrl Baju Ban Riyan 

12. Shri Azeez Sait 

13. Shri Raj Karan Singh 

14. Shri Tarlochan Singh Tur 

15. Dr. Chandra Shekhar Verma 

SECRETARIAT 

Shri K. C. Rastogi-Joint Secret4-ry. 
Shri G. S. Bhasin-Deputy Secretary. 
Shri Swam Sin~-OfficeT 01l; Special Dutr. 

[iii] 



INTRODUCTION 

I, the Chairperson of the Committee. on Papers laid on the Table. 
having been authorised by the Committee ,to present the Report 
on their behalf, present this their Twenty-Second Report on the 
Action taken or proposed to be taken. by Government on certain 
recommendations/obseJ;'vations of the Committee on Papers Laid on 
the Table made in their Fifteenth and Sixteenth Reports (Eighth 
Lok Sabha). 

2. The matters covered by this Report were considered by the 
Committee at their sitting held on 4-10-1988. 

a. They considered and adopted this Report at their sitting 

held 0" L d 88 

NEW DELHI; 

Norember, 1988 
NIRMALA KUMAR! SHAKTAWAT, 

Chairperson, 
Committee on Papers Laid on the Table. ,. 

[v] 



REPORT 

ACTION TAKEN BY GOVERNMENT ON THE RECOMME~' 
DATIONSjOBSERV ATIONS MADE BY THE COMMITTEE ON 
PAPERS LAID ON THE TABLE IN THEIR FIFTEENTH AND 

SIXTEENTH REPORTS (EIGHTH LOK SABHA) 

The recommendations contained in the Fifteenth and: Sixteenth 
Reports (Eighth Lok Sabha) of the Committee on Papers Laid' on 
the Table, on wlUch Government have taken action are· shown in 
the statement at the Appendix alongwith the List of :Government 
Reply. 

2. The Committee. are happy to note that all. the recommenda
tions contained in the aforesaid reports of the Committee on Papers 
Laid on the Table of Lok Sabha have been accepted for implemen
tation. The Committee expect that effective steps will .. betaken 
by the Ministries concerned to ensure that in future.there. is no 
delay in laying on the Table of .the House the Al'lIlual Reports aud 
Audited .Accounts of the organisations _ under their administrative 
control. 

NEW DELHI; 

November, 1988 
NIRUALA KUMARI SHAETAWAT, 

Chairperson, 
Committee on Papers La.id on the Table. 
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